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SHRI G. G. SWELL: 1 will be
very brief. But this is a very serious
matter.

THE DEPUTY CHAIRMAN: 1
know it is serious.

SHRI G. G. SWELL: We all
know, and all knowledgeable people
in the world say, that in a war between
India and Pakistan, of any significant
duration, Pakistan will be defeated
because Pakistan does not have that
much of strength or industrial base,
and...... (Interruptions). . ..

SHRICHATURANAN MISHRA
(Bihar): But not in a nuclear war.

SHRI G. G. SWELL:...... it
does not have the man Power and,
therefore, Pakistan believes in a short
and sharp encounter and it would
like to do the maximum, if possible,
crippling damage to India in the very
first strike and the only thing it has
to do is to drop a nuclear bomb.
Madam, the danger of a nuclear bomb
falling in Ne v Delhi is there....(In-
terruptions). ... ..

AN HON. MEMBER: As in
Hiroshima.

SHRI G. G. SWELL: But it will
be much more than that now because
the bombs are more powerful now.
The danger of a nuclear bomb from
an F-16 bomber falling on Delhi
is there and the danger of yourself,
myself and everyone getting inci-
nerated is there. . . (Interruptions). . . .

SHRI DIPEN GHOSH (West
Bengal): Madam, if an atomb bomb
is dropped on Delhi, then that will
endanger Lahore and Karachi....
(Interruptions). . . ...

SHRI G. G. SWELL: I do not
know about that. But I say that we
run the risk of getting incinerated. . , .
(Interruptions). .. .1 say that we run
the risk of getting incinerated. ... .(/n-
terruptions).. .. .. Let us take the
things seriously, Therefore, Madam,
this is the position as it is now.. .,

Time bell rings). ..
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Now, I would like to know whe-
ther our Government has checked up
with the United States of America
about the veracity of these reports and
whether they have checked up with
our friends in Moscow about the
veracity of these reports. Have they
done this? This is what I would like
to know. I heard from somebody
elsewhere that this is not the case,
this is really a gag. Why should the
United States of America and the
Soviet Union spread that kind of a
gag? What kind of preparations
are we making? A little while ago,
our Prime Minister talked of the peo-
ple of India getting psychologically
prepared.

THE DEPUTY CHAIRMAN: I
would request you to wind up soon,

SHRI G. G. SWELL: I am wind-
ing, up, Madam.

THE DEPUTY CHAIRMAN:
Wind up quickly, because I have got
20 more Special Mentions,

SHRI G. G. SWELL: I am wind-
ing up. But, Madam, this is my mai-
den speech...... (Interruptions). . ..
This is my maiden speech.

THE DEPUTY CHAIRMAN:
It does not matter.

SHRI G. G. SWELL: All right,
[ am winding up now.

What T would like to ask the
Government is whether they have
taken this news item seriously and
whether they are making any serious
preparation. I am asking this ques-
tion because we are not just to look
at this problem from within the con-
fines of our rooms, but we have to
ensure the safety of this country
and we have to assure the people of
India about their safety. What are
they doing about it?

Central Assistance to Encourage
Small Savings in Maharashtra

SAal wA aifm (Wgrae):
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SHRI JAGESH DESAI (Maha-
rashtra): I had raised this issue several
times in the House and when the
Finance Minister was a Member
of Parliament I hadtalked to himalso
and he was happy that [ was raising
this issue. There are two aspects of
it. Now your collections under the
Special Savings Deposits have gone
up to Rs. 8,000 crores a year, more
than what you are collecting under
the other schemes. But no loan is
given to the State Goveraments from
out of these deposits. $> I would like
you to consider this. You also want
that the States should get more re-
sources. Yesterday also you talked
on those lines. I know that you are
one of the Ministers who want to do
something. This was stopped from,
if I remember right, ist April, 1986.1
demanded in the House that the old
scheme should again be introduced
or 75% of whatever collections you
are having from this scheme should
be given to the States by way of
loans. Another issue 1 would like
to mention is this. Now for the
VILIth series of National Savings
Certificates you are not giving in-
terest deduction under Section 80L.
For persons like me who are already
earning 7,000 interest, it is not going
to affect us: I am not going to be
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affected. Bui those persons who want
to invest in the National Savings
Certificates, nowthey are not going to
get this benefit of Section 80L dedu-
ction and, therefore, they will not be
buying them. So I demand that that
benefit should be allowed under the
new scheme as it was done carnier.

Otherwise all the States will
1.00p.m. be put to difficulty and

persons who want to put
their money in National Savings
for the purpose of development will
not be able to do it, because they are
not going to get that much relief.
For people like me—I put Rs. 1000
every month there every month—it
does not makeany difference but. ...
{Interruptions) I am not going to get
anything additional. So T would re-
quest the hon. Finance Minister to
please ponder over it and rectify
this kind of lapse.

THE MINISTER OF FINANCE
(PROF. MADHU DANDAVATE) :
We will examine the suggestions that
have been made by the hon. Members,
along with the revenue implications
and also keeping in view the interests
of States.

Disruption of Telecommunication
Service

SHRI M. M. JACOB (Kerala):
Madam Deputy Chairman, I would
like to raise an issue concerning you
and me and all of us. because it is
regarding absolute disruption of tele-
communication service in the country.

THE DEPUTY CHAIRMAN :
My communication with you is all
right; (Interruptions)

SHRI M. M. JACOB: Yesterday
scme of our Members raised this issue
in the morning during the Zero
Hour soon after the Question Hour. 1
expected that the Government would
come up with some positive action.
Now, Madam, the situation is really
alarming. Telephones are not working.
We may be getting some local calls
after trying three or four times. ...



